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the House has adopted 2 new sysem by j

which we will have to seek permission for
a particular subicet to Dbe rased  during
the Zero Hour. We arc nop aware of it
{Interruptions)

THE VICE-CHAIRMAN (SYED
SIBTEY RAZI): Hon. Member, you
know that this practice is in vogue and
everyday this is beimg done. If you do mot
want to continue with this practice, it is
better that you have a dialogue with the
Chairman. So far, this has been the prac-
tice that to maintain decorum in the House
and to give maximum opportunity to the
hon. Members to express their views on
problems which are of a very, very impor-
tant nature, it was felt necessary that they
should be raised during the Zero Hour.
The Leader of the Opposition himself said
that the Zero Hour is not mentioned any-
where in the Rules of Procedure and Con-
duct of Business in the Council of States.
But it is the convention of the House. So,
1 think, you will cooperate with me on this
issue.

SHR1 DINESHBAI TRIVEDI: Sir, 1
think, I have not been able to make
my point clear. T would like to know
whether there is a particular format for
this purpose or are we required to give it
in writing ? I am not aware of this. How
are we doing this? I am aware of the
Zero Hour and I have no objection to
that. Al [ am trying to say is: What
is the fornality ? How do we do it?

THE VICE-CHAIRMAN (SYED
SIBTEY RAZI): For your informaticn,
it has been the practice till now that the
Members gives in writing and they seek
the permission from the Chairman staling

that on such and such day, they will raise |

such and such matters during
Hour.

the Zero
Now. kindly co-operate with me.

SHRI SATISH PRADHAN - Sir, should
I raise my matter now ? T will take half-
a-minute.

THE VICE-CHAIRMAN

(SYED
SIBTEY RAZI) : All right.

GOVERNMENT'S AGREEMENT WITH
STAR TV

SHRl SATISH PRADHAN
rashtra) , Thank you very

( Maha-
much,  Sir.
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There ic informatidn that the Goverment
is entermg inte an agreement with the
st IV and they me alloiing some site
(o them somewhere in Jammu and Kashmir
o instal a satellite to announce their pro-
srammes. If it is true, then this is very
Zlangerous. So, through you, Sir, 1 request
.he Government to come forward and
make a statement as to what type of agree-
ment the Government is going to enter
into with the Star TV people. Thank you.
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THE VICE-CHAIRMAN (SYLD
SIBTEY RAZI) : Saralaji, you take the
floor later on. Please sit down. You

take the floor later on.

(Interruptions)

ot aew gIww Wy : W@ Cees
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Some of them. of course,
DRSS R

(SYED

THE VICE-CHAIRMAN
SIRTREY RAZI) : He has not passed a
yweep.ng remark. It has been cleared
now.. (lnterniuptions). ..
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J+[ Translation in Arabic Script.
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e w18 P gy 36 av W A g

mE ok dar F RS ... (Fwem)
st faem w3ne wegiw (fawed) -
fommr o mmsr 37 . (wEemA) L
‘e o i o wmer Pamsr seEr
A . (mEew)
THE  VICE-CHAIRMAN  (SYED

SIBTEY RAZI) : No, it is not a discus.
sion, ... {Interruptions). No argumentis
and  counter arguments. ... (Interrup-
tions) ... No; Mr. Joshi has made his point.
I am not permitting you. Please take your
seat. Mr. Malkani. Mr. Joshi nas made his
point of view. Mr, Malhotra, please sit

down. Mr. Joshi has made quite suff-
ciently his point.
ot febasy tog  (Fam) : Swwa-

wrgr rgied, w foe & feens o
FTY Fr R AT EIIT &L . (FEUE)
WM AT TFTT RO T
(zrrenr) st Pasam & dmr @
FHeIgT Ve H T A TEE 4.
(Fq@) .. FF T AR R QT A
fger agt @ 1 .. . (SAuw). ..

gr. fawa @@ wegtw ;o gfen,
et wwAr e PR S e e
FNT FL G T 1 ... (wmEww) .

THE VICE-CHAIRMAN (SYED
SIBTEY RAZI) : Mr. Salim, please take
your seat. ...{(Interruptions) ... Mr. Salim
has categorically stated that he had not
at all any intention of passing a sweeping
remark. The thing has been cleared now.
You should not try to diverge upon so
much time on this point. Mr, Joshi has
raised a point and there were submissions
from other Members also. So you should
s'op. . . (Interruptions) . .
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fé'i“ | ﬁmvwz«hmm
?‘* . (mmutr).

THE VICE-CHAIRMAN
SIBTEY RAZI)

(SYED
: No, I am not permitting.

You have made your point. ... (Interrup-
tins) .. 1 am not peimitt:ng anybody
now. .(Interruptions) . . .

SHRI JAGESH DESAI (Maharashtra) :
Sir, from this side you should also permit
.. (Interruptions) . . .

/

THE VICE-CHAIRMAN «SYFD
SIBTEY RAZI) : No, it is not a d'scus-
sion.

SHRI JAGESH DESAI: Please allow
me lo speak. ... (Interruptions)...

THE VICE-CHAIRMAN (SYED

SIBTEY RAZI) : Please take your seats,

M ATEAT TANER @ ()
v‘.mm)WW?wmﬁﬁr
FC | TEH AW AT w@AT %rngq

ST geifeur & gt o w T L L
(smirer)

THE VICE-CHAIRMAN
SIBTEY RAZI) :

(SYED
Please sit down. Mr.

Salim has clarified the position. Please
don’t interrupt.

SHRI JAGESH DESAT : Sir,

THE VICE-CHAIRMAN (SYED
SIBTEY RAZI) : Mr. Desai, please sit
down. Please cooperate with me. (Inter-

ruptions).

SHRI V. NARAYANASAMY (Pondi-
cherry) : Our relations with China are
improving. Let us not create any con-
troversy. (Interruptions).

SHRI SATYA PRAKASH MALAVIYA :
According to the Government of India
China has illegally occupied ...(Interrup-
tions),

_THE VICE-CHAIRMAN
SIBTER RAZI) :
dari,

(SYED
/ Shri Sunder Singh Bhan-
Mr. Malkani, please sit down.

SHRI K. R. MALKANI (Delhi) : You
fave called my name. I have to make my
Special Mention,

[RAJYA SABHA]
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THE  VICE-CHAIRMAN  (SYED
SIBTEY RAZI) : We have not vet taken

up the Special Mentions. Please sit down.

Murder of a Jaipur Jeweller in Bangkok
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Strike by Bank Officers on 5th May

SHRI DIPANKAR MUKHERIJEE
(West Bengal) : Sir, two lakh bank em-
ployees of the public sector banks and the
private sector banks have given a call for
a country-wide strike on 5th May. The
strike notice was served on the 14th April,
1994 to the IBA. Though the representa-
tions were made in February 1994, there
is no response and no negotiations have
yet started. Sir. through you, 1 urge upon



